List of cases in which Electronic Service of process has taken place during the month of July 2023

District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

SH. SANJEEV]
KUMAR
AGGARWAL,
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-01

2 [DR. KAMINIICENTRAL [NIL
ILAU, DISTRICT]
JUDGE
(COMMERCIAL
ICOURT)-02

3 [SH. ILLAICENTRAL [NIL
RAWAT,
IDISTRICT
JUDGE,
(COMMERCIAL
COURT)-03, TIS
[HAZARI COURT,
IDELHI

4 [MS ANURADHAICENTRAL [NIL
SHUKLA
BHARDWAJ,
IDISTRICT
JUDGE,
COMMERCIAL
ICOURT-04

5 [SH. UMEDICENTRAL [OMP(I)COHDFC BANK LTD.J/ANISH 13.03.2023 06.07.2023
SINGH GREWAL IMM- V/S NEHA SINGH BHOLA
IDISTRICT 240/2023
JUDGE
(COMMERCIAL
ICOURT)-05




District

Case No. Petitioner NameAdvocate Date
VS Respondent

CS
COMM-

795/2023

Name

PUMA
ASHOK KUMAR &
IANR.

SE  V/SSHASHI

ofDate

Registration Electronic

12.05.2023

Service
Process

05.06.2023

CsS
COMM-
4534/202
1 ICIC]
BANK
LTD. VS,
PAVAN
KUMAR

CHETNA
RITATT A

02.11.2021

06.07.2023

CS
COMM-
2302/201
9

ICICI BANK LTD|
V/S MAHESH
KUMAR

CHETNA
BHALLA

03.10.2019.

06.07.2023

CS
COMM-

548/2023

SPG CONSUMER
V/S  SHASHANK
KR. GUPTA

07.07.2023

OMP(I)CO|
MM-
504/2023

DCB BANK LTD.
V/S MR. SHAKEEL
AHAMAD

IANISH
BHOLA

09.06.2023

10.07.2023




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

OMP(I)COHDFC BANK LTD.|ANISH 245.04.2023  [11.07.2023
IMM- V/S KAMALBHOLA
391/2023 BHALLA

OMP(I)CODCB BANK LTD.JANISH 09.06.2023 10.07.2023
MM - V/S MR. SHAKEELJBHOLA
503/2023 JAHAMAD

CS IAAKASH BHASKAR (07.06.2023 18.07.2023
COMM- |[EDUCTIONAL KUMAR
199/2023 [SERVICES LTD/SHUKLA

V/S MR,

DEVENDRA

SINGH

CHANDRAWAT
CS ABDUL WAHABMOHD. 28.04.2023 18.07.2023
COMM- [KHAN V/S MOHD.ANAS
710/2023 [SHAKEEL @

TIGER
CS PUNJAB INITIN 01.06.2023 18.07.2023
COMM- [NATIONAL BANKIGARG
889/2023 [VS RASHMI

DHAWAN




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

CS ICICI BANK LTD.|VIKASH 19.01.2023 18.07.2023
COMM- |V/S SANJAY|CHOPRA
120/2023 [KUMAR SINGH

CS IMATERIAL TARA 01.07.2023 18.07.2023
COMM- MOVELL (INDIA)CHAND
067/2023 [PVT. LTD. V/S MR/SHARMA

IMANISH SHARMA
CS ICICI BANK LTD.VIKASH 02.05.2023 18.07.2023
COMM- [V/S ARPANAICHOPRA

731/2023 [KUMARI

CS IDBI BANK LTDJSH. SANJAY|032.03.2023 [18.07.2023
COMM- |[V/S SHRI VIKRAMBAJAJ
392/2023 [PANDEY

CS VEERA SUNIRA 27.03.2023 18.07.2023
COMM- [FRAGRANCES JAIN
529/2023 [PVT. LTD. V/S NG
BEAUTY INDIA
LLP AND ANR.




District

VS Respondent
Name

Case No. Petitioner NameAdvocate Date

ofDate

Registration Electronic

Service
Process

CS ICICI BANKIMANISH 10.06.2021 19.07.2023
COMM- [LIMITED V/S RAMDEWAN
1709/2021[PRAKASH
CS IM/S SURENEDE (08.07.2023 18.07.2023
COMM- |SOORAJMULL R K. SIWAI
008/2023 BAIJNATH

INDUSTRIES PVT,

LTD. V/S ANKIT]

JINDAL
CS M/S PRIMETEJ 05.07.2023 10.07.2023
COMM- [ENGINEERING [PRATAP
089/2023 |[CO. V/S NITYA

ELECTROCONTRO

LS PVT. LTD.
OMP M/S  STRYUKERINISHANT [19.05.2023 20.07.2023
COMM- [SECURITY &NIGAM
77/2023 |SGTAFFDING

SOLUTINO

PRIVATE

LIMITED V/S ONE|

CULTURE PVT.

LTD.
CS SH. SANJAY|VINOD 13.03.2023 20.07.2023
COMM- |[KUMAR GOYALKUMAR
432/2023 [V/S M/S MODERN|

AUTOMOTIVES

LIMITED




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent

Name

ofDate

Service
Process

SRINIVASA RAO
INALLAM

CS M/S MAHENDRURAJENDER [15.05.2023 20.07.2023
COMM- [TAX FAB V/S M/SPRATAP
804/2023 BLACK ZONE SINGH
CS INDIAN BANK V/SBANISH 05.06.2023 20.07.2023
COMM- |ANKUR KUMAR |BHARDWAJ
003/2023
CS MR.SANDEEP SAROJ 01.07.2023 21.07.2023
COMM- VJAINV/S MCD KUMAR
069/2023 JHA
CS TECHNICAL SUDHIR 01.07.2023 21.07.2023
COMMOo6 BUREU INDIAMATHUR
8/2023 [PVI. LTD. V/§

GOVT. OF NCT OF

DELHI
CS IM/S VIKASANJU 01.07.2023 24.07.2023
COMM- [PUBLISHING BAGAILJ
070/2023 HOUSE PVT. LTD.

V/S MR,




District

Name

Case No. Petitioner NameAdvocate Date
VS Respondent

ofDate

Registration Electronic

Service
Process

CS ADARSH MODISHEKHAW [10.07.203 24.07.2023
COMM- |V/S SURAJATI
1001/202 [VERMA
3
CS IADRASH MODIPRAMOD [10.07.2023 24.07.2023
COMM- |V/S VISHAL GOBAAGARWAL
1000/202 IMUKESH
3 KUMAR
CS ICICI BANK LTD.[RANJAN 30.07.2022 24.07.2023
COMM- |V/S BABAKCOMPANY
1907/202 [TELECOM
3
OMP AMRISH NAYYARVARUN 11.11.2019 25.07.2023
COMM- |AND ANR. V/SDHINGRA
113/2019 [TATA CAPITAL
HOUSING
FINANCIALLTD.
OMP(I)COHDFC BANK LTD.|ANISH 23.03.2023 25.07.2023
IMM- V/S SUDHIRBHOLA
320/2023 [KUMAR
MUNJALQ




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent

Name

ofDate

Service
Process

CS DESH PAL SINGH|GAUTAM [17.07.2023 24.07.2023
COMM- [V/S BENGALDUTTA
1034/202 [(CHEMICALS
3
CS ICICI BANK LTDJSATISH 01.11.2022 26.07.2023
COMM- |V/S ELPRONKUMAR
2412/202 [EXCHANGE
2 WATER

ENGINEERING

PVT. LTD.
OMP (I)AAKASH BHASKAR [13.03.2023 26.07.2023
COMM [EDUCATIONAL |KUMAR

SERVICES  LTD./SHUKLA

V/S SH. ATUL

SINGH TOMAR
CS SBI V/S ALKA GAURAV  [12.01.2023 26.07.2023
COMM-
85/2023
OMP AAKASH TOMARSURBI 19.07.2023 26.07.2023
COMM- [V/S HDFC BANKTONDON
128/2023 [LTD.




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

OMP SANCHIT A.K.SINGH [26.05.2023 27.07.2023
COMM- [TRANSPORT
00/2023 [SERVICE PVT,

LTD. V/S TATA

IMOTORS

FINANCE LTD.
OMP SANCHIT A.K.SINGH [07.06.2023 27.07.2023
COMM- [TRANSPORT
112/2023 [SERVICE PVT.

LTD. V/S TATA

MOTORS

FINANCE LTD.
OMP SANCHIT A.K.SINGH [26.05.2023 27.07.2023
COMM- [TRANSPORT
89/2023 [SERVICE PVT,

LTD. V/S TATA

IMOTORS

FINANCE LTD.
CS ICICI BANK LTD./MANISH 18.06.2021 28.07.2023
COMM- [V/S RAVINDERDEWAN
1863/2021DHIMAN
CS ICICI BANK LTD,C. 27.05.2022 28.07.2023
COMM- [V/S KSHITIJPRAKASH
1343/202 [RAGHUVANSHI

2




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

CS PUNEET BHATIAMOHD. 09.05.2023 28.07.2023
COMM- [V/S SAURABHASUHAIL
774/2023 |GUPTA

6 [SH. SANJAYICENTRAL |NIL
KUMAR
AGGARWAL,
DISTRICT
JUDGE(COMME
RCIAL)-06,
CENTRAL

7 |MS. KAVERICENTRAL [NIL
BAWEJA,
DISTRICT
JUDGE,
ICOMMERCIAL
COURT-07

8 [SH. AMITCentral INIL
KUMAR,
IDISTRICT
JUDGE,
ICOMMERCIAL
ICOURT-08

o [SH. DEEPAKICentral INIL
GARG,
IDISTRICT
JUDGE,
ICOMMERCIAL
ICOURT-09




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

10 [SH. DINESHWest INIL
BHATT DJ|
(COMMERCIAL
ICOURT)-01

11 S. HEMANIWest INIL
ALHOTRA,
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-02

12 [SH. DIG VIJAY[West INIL
SINGH,
IDISTRICT
JUDGE
(COMMERCIAL
ICOURT)-03

13 [SH. ANURAGNEW INIL
SAIN, DISTRICTDELHI
JUDGE
(COMMERCIAL
ICOURT)-01

14 [SH. SANJEEVINEW CS CANARA BANK [MR. RAHULj10.07.2023 19.07.2023
AGGARWAL, IDELHI COMM- |VS. HIMANSHUKHANNA
IDISTRICT 304/2022 [SETH AND ORS.
JUDGE
(COMMERCIAL
ICOURT)-02




Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service
Process

District

CS CANARA BANK [MR. RAHULj10.07.2023 19.07.2023
COMM- |VS. HIMANSHUKHANNA
394/2022 [SETH AND ORS.
CS CANARA BANK [MR. RAHULj10.07.2023 19.07.2023
COMM- |VS. HIMANSHUKHANNA
394/2022 [SETH AND ORS.
CS SUNIL KR. VS. MR. 20.10.2023 21.07.2023
COMM- |[UMESH IMUNISH
857/2022 VASUDEVA KR. SINGH
CS IVISSAKAN IMS. 04.07.2023 21.07.2023
COMM- |AVITIONA  PVT.BHABNA
369/2023 [LTD. VS. DAS

IAIRPORT

AUTHORITY OHR

INDIA
CS IVISSAKAN IMS. 04.07.2023 21.07.2023
COMM- |AVITIONA  PVT.BHABNA
369/2023 [LTD. VS. DAS

IAIRPORT

AUTHORITY OH
INDIA




District

Case No.

Petitioner NameAdvocate

VS Respondent
Name

Date

ofDate

Registration Electronic

Service
Process

OMP DR.BABA SAHEBMS. 10.07.2023 19.07.2023
COMM- |AMBEDKAR PROMILA
88/2023 [HOSPITAL VS. [KAPOOR
IM/S. INNOVISION|
LTD.
15 |SH. VINEETANEW OMP(I) [Clix CapitalRavi 26/04/23 15/07/23
GOYAL, IDELHI Comm- |[Services Ltd. Vs/Shankar
IDISTRICT 26/2023 [M/s Pawan|Garg
JUDGE Healthcare Pvt,
(COMMERCIAL Ltd.
ICOURT)-03
OMP(I) |[Clix CapitalRavi 04/05/23 15/07/23
Comm- [Services Ltd. Vs./Shankar
34/2023 [M/s Safe SupenGarg
Speciality Hospitals
OMP(I) [Clix CapitalRavi 01/06/23 15/07/23
Comm- [Services Ltd. Vs.[Shankar
10/2023 [M/s KMR(Garg
Universal Hospital
16 [SH. PREM|SOUTH INIL
IKUMAR
BHARTWAL,
IDISTRICT
JUDGE
(COMMERCIAL

ICOURT)-01




17

SH. ANIL
KUMAR
SISODIA,
DISTRICT
JUDGE(COMME
RCIAL COURT)-
02

District

SOUTH

Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service
Process

INTL

18

SH. SANDEEP|
YADAV

South

INIL

19

SH. RAJEEV|
IBANSAL

South

INIL

20

SH. LAL SINGH,
IDISTRICT
JUDGE

SOUTH-
[EAST

INIL

21

IMS.  NEELAM
SINGH,
DISSTRICT
JUDGE

SOUTH-

INIL




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
Name

ofDate

Service
Process

22 [SH. AJAYSOUTH- |NIL
IKUMAR JAIN IEAST
23 [MS. ANUSOUTH- [NIL
GROVER IEAST
BALIGA
24 SH. BHUPESHSOUTH- |[CS RAVINDER SINGH|Shashank [18-07-2023 00-08-2023
IKUMAR IEAST (COMM)/ [Vs OPTIMA MART|Agrawal
665/2023 OPC PVT. LTD.
IAND ORS.
CS SCJ PLASTICS LTD[PANKAJ 27-03-2019 10-08-2023
(COMM)/ [Vs M/S BAG POLY|CHAUDHAR|
58/2019 [ENTERPRISES Y
25 [MS NIRJASOUTH- |NIL
BHATIA IEAST




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

26 [SH. RAJESHSOUTH- [MISC DJZENITH IMANOJ 22-07-2023 31.07.2023
IKUMAR SINGH [EAST 1302/23 |[ELECTROTECH |[KUMAR
PVT. LTD. VS ........BHAGAT

27 SH. SANJAY[EAST INIL
SHARMA-I

28 SH. CHANDRA INIL
SHEKHAR,
IDISTRICT
JUDGE,
ICOMMERCIAL
ICOURT-02

29 |MS. BARKHANORTH- [CS(COMMI|KESARI SINGH VSSHAILEND [27-01-2023 12.07.2023

GUPTA, IEAST )-8/2023 [DEEPAK PATEL |RA KUMAR

IDISTRICT SINGH

JUDGE, BHADAURI

(COMMERCIAL A

ICOURT)
CS(COMMMAHAK SINGHJANIL 06.10.2022 22.07.2023
)- VS. M/SINAAGAR

117/2023 [RELIANCE
INFRATEL INDIA|
PRIVATE
LIMITED




30

SH. BRIJESH
KUMAR GARG,
DISTRICT
JUDGE,
COMMERCIAL
COURT

District

Shahdara

31

[MS.
SUKHVINDER
KAUR

Case No. Petitioner NameAdvocate Date
Registration Electronic

CS COMM|
402/2022

VS Respondent
Name

M/S RUBY]
INFRASTRUCTUR
E VS M/S SBC
MINERALS PVT.
LTD. AND ANR

MS ANITA

01.07.2022

ofDate

Service
Process

21.07.2023

CS COMM|
287/2023

DHEERAJ KUMAR|
VS RAJU SINGH|
PANWAR

SH GAURAYV|
SHARMA

30.05.2023

25.07.2023

CS COMM|
260/2023

SH
JAIN
JUNAID

KULDEEP|
VS SH|

SH
JAIN

MOHIT]

17.05.2023

25.07.2023

CS COMM|
284/2023

IVAISH CHEMICAL
PVI. LTD. VS
SURYA
PROCESSORS

PVT. LTD.

SH MOHIT]
KHANNA

20.05.2023

26.07.2023

INIL




32

SH. SURENDER
S. RATHI

District

33

SH. REETESH|
SINGH

Case No. Petitioner NameAdvocate Date ofDate

INTL

VS Respondent Registration Electronic
Name Service
Process

INIL

34

SH. GURDEEP
SINGH,
DISTRICT
JUDGE
(COMMERCIAL)

North-
West

INIL

35

SH.VINOD
YADAV

INIL

36

SH. VIRENDER
BHATT,
DISTRICT
JUDGE
(COMMERCIAL
COURT)

North

INIL




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

37 (SH. PANKAJSOUTH INTL
GUPTA, WEST
IDISTRICT
JUDGE
(COMMERCIAL)

38 [MS. SAVITA INIL
IRAO, DISTRICT]
JDUGE,
ICOMMERCIAL
ICOURT-02

39 [SH. RAKESH INIL
SYAL, DISTRICT]
JUDGE,
ICOMMERCIAL
ICOURT-03

Total 64




	Form-3

